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think that full production will 
be achieved very soon. 

Esport of MaDpn_ Ore 
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Will the Minister of Commerce be . pleased to .tate: 
pleaaed to state: (a) whether the Cotton Textiles 

(a) whether the Minerals and 
Metals Tradinl Corporation of India 
haa decided to stop the present system 
of barter deals In manlanese ore 
exports; 

(b) whether the pl'ivate exporters 
will be given a free hand to export 
the ore themselves and not neces-
sarily through the Corporation; and 

(c) if so, the reasons for such a 
decision? 

The Minister of Commerce (Sltrl 
Manullhal Shah): (a) As from 1st 
January. 1965. exports of manganese 
are on barter basis will be handled 
by the 1d-M. T.C. directly and not 
throulh the Intermediary of private 
parties as is being done now. 

(b) Yes. Sir. Government proposes 
to continue the tpresent policy of ex-
port of manganese ore freely by shi;>-
pers and mineowners. 

(c) Barter deals require to be. 
transacted under controlled condi-
tions. Manganese ore export under 
barter will be handled by the 
M.M. T.e. directly and not through 
intermedllO'ies acting on behalf of the 
M.M.T.C .. 

Prices of MIU Cloth 
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Consultative Board has recommended 
to Government that statutory ~n­
troIs be imposed on the productIon 
and prices of popular varieties of mill 
cloth; and 

(b) if so, the reaction of Govern-
ment to the suggestion? 

The Deputy Mlnlater In the MInis-
try of CDIIlIDerce (Shri S. V. 1Iama-
swam,.): (a) Yes, Sir. 

(b) The recommendations are under 
the active consideration of Govern· 
ment. 

Trade with U.S.A. 
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Will the Minister of COII"II~ree 
be pleased to state: 

(a) whether he visiled Washington 
in June this year to hold trade talk. 
with the United State Government 
officials; 

(b) if so, the specific matters dL<-
cussed with them; and 

(c) the result of these talks? 

The M1MIter 01 C_ree (Shri 
Mauullllal llhah): (a) to (c). I vilit-
ed U.S.A. in June 1964. several issues 
had to be discussed with (i) U.N. 
authorities for UNCTAD Conterence, 
with (Ii) U.s.A. Government authori-
ties e= .:;:nporters organisation for 
OUt' expo" trade in textiles. cashew. 
",Ices. fish and .. a foodl, manlla_ 




